FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S PALAV SYNTHETICS PRIVATE LIMITED

1. | NAME OF CORPORATE DEBTOR M/S PALAV SYNTHETICS PRIVATE LIMITED
2. | DATE OF INCORPORATION OF CORPORATE 29-01-1991
DEBTOR D o
3. | AUTHORITY UNDER WHICH CORPORATE DEBTOR Registrar of Companies (Ahmedabad) Under
IS INCORPORATED/REGISTERED Companies Act, 1956 S
4. | CORPORATE IDENTIFICATION NUMBER/ LIMITED CIN ; U17119GJ1991PTC014979
LIABILITIES IDENTIFICATION NUMBER OF
CORPORATE DEBTOR BEVENE
5. | ADDRESS OF THE REGISTERED OFFICE AND Reg. Office:- 203, ABHUSHAN COMPLEX, PARLE ‘
PRINCIPAL OFFICE(IF ANY) OF CORPORATE POINT, GHOD DOD ROAD. SURAT GJ 395001 IN {
DEBTOR' ‘
6 | DATE OF CLOSURE OF INSOLVENCY RESOLUTION 13-04-2021 l
PROCESS oS
7. | LIQUIDATION COMMENCEMENT DATE OF 13-04-2021 }
CORPORATE DEBTOR COMMUNICATED TO RP ON : 15-04-2021 e
8. | NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE MR. KAILASH THANMAL SHAH
NO. AND THE REGISTARION NUMBER OF (IP REGISTRATION NUMBER:
LIQUIDATOR IBBI/IPA-001/1P-P00267/2017-2018/10511)
505, 21ST CENTURY BUSINESS CENTRE, NEAR
WORLD TRADE CENTRE, RING ROAD, SURAT-
395002
CELL NO: 9824150365
EMAIL ID: IPKTSHAH@gmail.com P aE
9. | LAST DATE FOR SUBMISSION OF CLAIMS 13-05-2021

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has ordered the
commencement of liquidation of the corporate debtor M/s Palav Synthetics Private Limited on 13-04-

2021.

The stakeholders of M/s Palav Synthetics Private Limited are hereby called upon to submit a proof of

their claims, on or before 13-05-2021 to the liquidator at the address mentioned against item 8. i
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders,
may submit the proof of claims in person, by post or by electronic means. Submission of false or

misleading proof of claims shall attract penalties.
DATE AND PLACE: 18/04/2021, SURAT

KAILASH THANMAL SHAH -‘
LIQUIDATOR in the matter of M/S PALAV SYNTHETICS PRIVATE LIMITED 1
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